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2 Î TIT R̂TfiT 1

(»r) 5T=%w: Tfr^iT wrwyzpFm 

% srfsre; sfr ? r r  % *tt ^rrm |  3%

5TfT 5T9r ^  %  ' j f a

f ^ n r  s n r  f^rrr srrar % i

C o m p o site  P rojects under Sm all F ar­
m ers D evelopm en t A gency

5277- S H R I  S A R A T  K A R  :

S I I R I  C . K . J A F F E R  S H A R IE F  :

W ill the M in ister o f  A G R I C U L T U R E  
A N D  I R R I G A T I O N  be pleased to 
s ta te :

(a) the num ber o f com posite projects 
under the Sm all F arm crss’ D evelopm en t 
A g e n cy  proposed to be in cor po rated for 
im plem entation  in the S ixth  F ive Y e a r  
P lan ;

(b) the n um ber o f  such projects w h ich  
w ere im plem ented durin g Fifth F ive 
Y e a r  Plan and are now  likely  to be 
incorporated  in the Sixth  F ive Y e a r  P lan  
for the State o f  O rissa ; and

(c) the n um ber o f  sm all farm ers like ly  
to be benefited on accoun t o f  such p ro­
jects  ?

T H E  M I N I S T E R  O F  S T A T E  IN  
T H E  M I N I S T R Y  O F  A G R I C U L T U ­
R E  A N D  I R R I G A T I O N  (S H R I B H A ­
N U  P R A T A P  S IN G H ) :
(a) to (c) : D u rin g  the Fifth P lan
seven Sm all Farm ers4 D evelop m en t 
A g e n c y  projects were im plem ented in 
O rissa. T hese projects w ill continue d u rin g
1978-79 *'■«■> the first year o f  S ixth  P lan . 
T h e  n u m ber o f  projects to be im plem en ­
ted in the S ixth  Plan is not yet a va ila b le  
as the Sixth P lan  is yet to be finalised. 
D u rin g  this project period en ding in 
*978-79, each  project is expectd to bene­
fit a p p roxim ately  50,000 sm all/m arginal 
farm ers and agricu ltu ral labourers since the 
b egin n in g o f the F ifth  P lan . U p to  the 
end o f  D ecem b er, iq 7 7  the projects in 
O rissa h ave assisted 2,73,757 beneficiaries.
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D ate of Priority for re-allotinent of  
'Government accom m odation to the 
em ployees having their own houses

(c) w hether under the existing circum ­
stances, the em ployees especially those 
entitled to accom m odation upto type 
I V  are not likely to have their turn 
before their retirem ent, and if  so, whether 
G overnm ent arc considering to allot to 
them their original dates o f priority 
for allotm ent o f  G eneral poo] accom m o­
dation ?

T H E  M I N I S T E R  O F  W O R K S  A N D  
H O U S I N G  A N D  S U P P L Y  A N D  R E ­
H A B I L I T A T I O N  (S H R I S IK A N D A R  
B A K H T ): (a) Y es, Sir.

(b)

T y p e  N o.
o f

appli­
cations

I  . • . 160

I I  . . . • 909

I l l  . ■ • • 829

I V  . • . • 930

V  . . . . 60

V I  . . . - 16

V I I  . * • • 3

V I I I  . 1

T o t a l  . 2908

(c) T h e  ofBccrs will have to aw ait their 
turn. T h ere is no proposal to Rive them 
their original dates o f priority.

r>27Q- S H R I K I R I T  B I K R A M  D E B  
B U R M A N  : W ill the M inister
o f  W O R K S  A N D  H O U S I N G  A N D  
S U P P L Y  A N D  R E H A B IL IT A T IO N  
be pleased to state :

(a) whether it is a fact that the priority 
-date for purposes o f allotm ent o f  G overnm ent 
accom m odation to C entral G overnm ent 
■employees havin g their own houses at 
place o f duty, w ho had vacated the G o­
vernm ent accom m odation allotted to them  
in com pliance with the G overn m en t’s or­
ders o f 9th Septem ber, 1975 and had 
been asked to subm it fresh applications 
for allotm ent o f G overnm ent accom m oda­
tion by 15th August, 1977 has been fixed 
as 1st June, 1977.

Cb) if  so, the num ber o f such applicants 
category-wise ; and

Refund of excess am ount charged  
by D.D.A.

5280. S H R I S. IV P A T I L : W ill the 
M inister o f W O R K S  A N D  H O U S I N G  
A N D  S U P P L Y  A N D  R E H A B I L I ­
T A T I O N  be pleased to state:

(a'l the reasons for the arb itrary  increase 
ran gin g from  Rs. 10,600 to R s. 22,600 
in the price charged from  the allottees 
o f  the D .D .A . (M IG ) flats in R a ja u ri 
G ard en  ;

(b) w hen the G overnm en t propose to 
refund the excess am ount charged  to 
the in d iv id u al allottees; and

(c) the rate o f  interest w hich w ill be 
paid  b y G overnm en t on the excess am ount 
charged  ^




